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I .  1888.1 Soldiers' Necessn?.ies Purchase. i 
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ACT No. XVI OF 1888. 

An Act t o  repeal certain enactments reluting 
t o  the purchase of regimental necessmi& 
from soldiers. 

%+ 

-WHEREAS i t  is expedient t o  repeal the enactments I n  - - 
specified in the schedule to this Act; It is hereby . 2* , -  . ?  > 

enacted as follows :- 7 s 

1. The eliactments specified in the schedule are Repeal. ;,' 
" 

hereby repealed. 4,. 

SCHEDULE. 
pp 

Number and .mu. / Subject a title. - G y  

ZegzcZatio~~ of the X a d r u s  Code. . . 
XIY of 1832 . P~wcl~ase of regimental ne- So much as has not  1 cessa~iex from soldiers. 1 been ~epealed. 

Act of t i l e  Goverzor General in Courzcil. 
VII of 1867 . . Purchase of regimental ne- So much as  bas not 

cessaries f ~ o m  soldiers. been repealed. 


